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CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 
OA No.1454/2018 
MA No.1978/2018 
MA No.1635/2018 

 
New Delhi this the 19th day of November, 2018 

 
HON’BLE MR. V. AJAY KUMAR, MEMBER (J) 
HON’BLE MS. ARADHANA JOHRI, MEMBER (A) 
 
1. Ishwar Singh Mittal, 
 Aged 55 years, 
 S/o Late Chander Bhan 
 Working as Assistant Engineer in MES 
 Head quarter DRDO, New Delhi, 
 R/o 454, Housing Board Colony, 
 Chakarpur, Gurgaon(Har). 
 
2. Ajay Sansanwal, aged 56 years 
 S/o Late Sh. Kartar Singh, 
 Working as AE(Civil) posted in the 
 Office of Garrison Engineer, Ambala  
 Cantt.  
 R/o F-47, Vill Katwaria Sarai PO IIT 
 Hauzkhas, New Delhi-16. 
 
3. K.L. Jose, aged 54 years, 
 S/o Sh. K.V. Lonappah, 
 Working as AE(Civil) in MES 
 Posted in GE office, Baroda, 
 R/o 1103, Pearl, Nirmal Life Style, 
 LBS Marg, Mulund West, Mumbai. 
 
4. Ashok Kumar, aged 56 years, 
 S/o Late Lakhi Ram, 
 Working as AE(Civil) in MES 
 Posted in Head Quarter MES,  
 New Delhi, 
 R/o G-154, Nanakpura, South Moti 
 Bagh, New Delhi-110021.     …Applicants 
 
(By advocate: Mr. Yogesh Sharma) 
 

VERSUS 
 
1. Union of India through the 
 Secretary, Government of India, 
 Ministry of Defence, New Delhi. 
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2. Engineer-in-Chief, Military 
 Engineer Services, Engineer-in- 
 Chief’s Branch, Integrated HQs of 
 MoD (Army), Kashmir House, 
 Rajaji Marg, New Delhi-110011. 
 
3. Director General (Pers), 
 Engineer-in-Chief Branch, 
 Integrated HQs of 
 MoD (Army), Kashmir House, 
 Rajaji Marg, New Delhi-110011. 
 
4. MES No.314082, Sh. Kashmir Singh, 
 Working as AE through 
 Director General (Pers), 
 Engineer-in-Chief Branch, 
 Integrated HQ of MoD (Army) 
 DHQ PO New Delhi-110011. 
 
5. MES No.1194195, Sh. EkD.Khimya Naik, 
 Working as AE through 
 Director General (Pers),  
 Engineer-in-Chief Branch, 
 Integrated HQ of MoD (Army) 
 DHQ PO New Delhi-110011. 
 
6. MES No.1194198, Sh. Desh Nath Naik, 
 Working as AE through 
 Director General (Pers),  
 Engineer-in-Chief Branch, 
 Integrated HQ of MoD (Army) 
 DHQ PO New Delhi-110011. 
 
7. MES No.205294, Sh. Lok Nath Saha, 
 Working as AE through 
 Director General (Pers),  
 Engineer-in-Chief Branch, 
 Integrated HQ of MoD (Army) 
 DHQ PO New Delhi-110011. 
 
8. MES No.189436, Sh. V. Gangadhara Rao, 
 Working as AE through 
 Director General (Pers),  
 Engineer-in-Chief Branch, 
 Integrated HQ of MoD (Army) 
 DHQ PO New Delhi-110011. 
 
9. MES No.507488, Sh. Gurchal 
 Singh Dalotra, 
 Working as AE through 
 Director General (Pers),  
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 Engineer-in-Chief Branch, 
 Integrated HQ of MoD (Army) 
 DHQ PO New Delhi-110011. 
 
10. MES No.120881, Sh. Sunil Ram 
 Chandra Kabade, 
 Working as AE through 
 Director General (Pers),  
 Engineer-in-Chief Branch, 
 Integrated HQ of MoD (Army) 
 DHQ PO New Delhi-110011. 
 
11. MES No.157460, Sh. Jai Bhagwan, 
 Working as AE through 
 Director General (Pers),  
 Engineer-in-Chief Branch, 
 Integrated HQ of MoD (Army) 
 DHQ PO New Delhi-110011.    …Respondents 
 
(By advocate: Mr. Vijender Singh) 
 

ORDER (ORAL) 
 
By Hon’ble Shri V. Ajay Kumar, Member (J): 
 

When this matter was taken up for hearing, learned counsel 

for the applicants seeks permission to withdraw this OA with liberty 

to file a fresh OA with the latest decision of catch up rules in terms 

of law laid down by the Hon’ble Apex Court. 

 
2. In the circumstances, the OA is dismissed as withdrawn with 

liberty aforesaid. 

 
3. Pending MAs, if any, stand disposed of. 
 
 
 
(Aradhana Johri)           (V. Ajay Kumar) 
    Member (A)                Member (J) 
 
 
 
/jk/ 
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